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MATTERS UNDER RULE 377*
MR. DEPUTY-SPEAKER: The House will now take up matters under Rule 377.
...(Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record except the matter being raised by Shri Javiya.
(Interruptions) **
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MR. DEPUTY-SPEAKER: Matters under Rule 377 listed for today will be treated as laid on the Table.

Title: Need to take up the matter with Government of Pakistan for release of Indians including fishermen from
Gujarat imprisoned inPakistani jails- Laid.
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*Treated as laid on the Table .

**Not Recorded.



